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FORM A 

PUBLIC A 'Oll i CEME'ff 
(Under Regulation 6 of the lnsoh enc) and Bankruptc) Board of India ( lnsolvenc) Resolution Process for 

Corporate Persons) Regulations. 2016) 

For the Attention of the Creditors of Mis S RI VEN KAT RAM SPINNERS PVT LIMITED 

RELEVANT PARTICULARS 
I. Name of corporate debtor Mis Sri Yenkat Ram Spinners Private Limited 

2 Date of incorporation of corporate debtor 03' December 1992 

3 Authority under which corporate debtor is Registrar of Co1npanies - Chennai 
incorporated I registered 

4 Corporate Identity No. I Limited Liability U 171 11TNI992PTC02395 I 
Identification No. of corporate debtor 

5 Address of the regi stered office and principal offi ce (if I 09/ I .Koonakulam Road, Cholapuram, 
any) of corporate debtor Yi rudhunagar District. TN- 626139 

6 Insolvency commencement date 
corporate debtor 

in respect of 09 August, 2019 [Order of NCLT, Chennai 
Division Bench, Petition No. IBN2 16/20 19] 

7 Estimated date of closure of insolvency resolution 051 February .2020 [Being 180 days from 
process Insolvency commencement date] 

8 Name and registration number of the insolvency CA. Mahalingam Suresh kumar 
professional acting as interim resolution professional Reg.No.- lBBlnPA-00I /IP-POO 11 0/2017-

18/ 10217 
9 Address and e-mai l of the interim resolution 

professional, as registered with the Board 
CA. Mahalingam Suresh Kumar. 
M s SPP&Co, Chartered Accountants, 

o.'27 9, Nivedh Vikas. Pankaja Mill Road. 

10 

Puliyakulam. Coimbat0rc - 64 1 045. 
c-mai I: msureshkumarf@icai .or 
CA. Mahalingam Suresh Kumar, Address and e-mail to be used for correspondence 

with the interim resolution professional Mis SPP&Co. Chrutered Accountants, 
No.27 CJ. Nivedh Vika.s. Pankaja Mill Road. 
Puliyakulam, Coimbatore 64 1 045. 
e-mail: msureshkumar@icJli.or 

11 Last date for submission of claims 2811 August,20 19. 

12 Classes of creditors, if any, under clause (b) of sub- NIL 
section (6A) of section 2 1, ascertained by the interim 
resolution professional 

13 Names of Insolvency Professionals identified to act as NIL 
Authorised Representative of creditors in a class 

(Three names for each class) 
14 (a) Relevant Forms and 

(b) Detai ls of authorized representatives 
are avai lable at: 

v.ww.ibbi.gov.in -7 Qu ick 
Downloads-? IBBI(lnsolvency 
Process for Corporate Persons) 
20 16. 

M/s. SPP & Co., Chartered Accountants 
No.27; 9 , NivedhVikas, Pankaja Mill Road,Puliyakulam, Coimbatore - 641 045. 
T : +gl 422 _ 2319882, +91 73730 52341 E : msureshkumar a icai.org, cirp a sppgroups.com 

Links-? 



CA. Mahalingam Suresh Kumar 
Insolvency Professional 

IBBI Reg. No. IBBl/IPA-001/IP-POOll0/2017-2018/ 10217 

Notice is hereby given that the National Company La'' Tribunal has ordered the commencement of a 

corporate insolvency resolution process of the M/s ri Ven kat Ram Spinners Private Limited on 

091
h August, 2019. 

The creditors of Mis S ri Venkat Ram pinners Private Limited are hereby called upon to submit 

their claims with proof on or before 28'" August, 2019 to the interim resolution professional at the 

address mentioned against entry No. I 0. 

The financial creditors shall submit their claims with proof by electronic means only. All other 

creditors may submit the claims with proof in person, by post or by electronic means. 

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of 

authorised representative from among the three insolvenc) professionals listed against entry No.13 to 

act as authorised representative of the class [specif) class] in Form CA. 

Date : I 61
h August, 2019 

Place : Coimbatore. 
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